List of cases in which Electronic Service of process has taken place during the month of April 2022

District Case No. Petitioner Name VSAdvocate Date ofDate
Respondent Name Registration Electronic
Service

Process

2 E(H. RAJNEESH|CENTRAL INIL
UMAR GUPTA DJ|

COMMERCIAL

COURT, THC

3 SH. PAWAN KRJ/CENTRAL INIL
JAIN, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)-03, TIS

g—)IAZARI COURT,
ELHI

a S NISHAICENTRAL INIL
AXENA,
ISTRICT JUDGE,
OMMERCIAL
OURT-04

H. ASHWANIICENTRAL INIL
UMAR SARPAL,

ISTRICT JUDGE,
OMMERCIAL
OURT-05

H. PARAMJITICENTRAL INIL
INGH, DISTRICT]
UDGE(COMMERC

)-06, CENTRAL

=)




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

SH. DINESH|

BHATT , DJ
(COMMERCIAL
COURT)-01

8 VACANT COURTWest INIL
OF SH. GURDEEP
SINGH, LD,
IDISTRICT JUDGH
(COMM)-o02,

WEST, THC, DELHI

NEHI MANN,
ISTRICT JUDGE

(COMMERCIAL

COURT)-01

9 %‘S. SANTOSHINEW DELHI |NIL

ho [SH. GURVINDERNEW DELHI [CS (COMM.JM/S. PROGRESSIVE 01.04.2022  [05.04.2022

EAL SINGH, INO. LCD VISION P. LTD
ISTRICT JUDGE, 317/2022 [VS. AJAY TANWAR
COMMERCIAL AND ANR.
COURT-02

CS (COMM.)M/S. PROGRESSIVE
INO. 317/22 [LCD VISION P. LTD
VS. AJAY TANWAR|
AND ANR.

01.04.2022  [05.04.2022

CS (COMM.)REVEX PLASTICIANS
INO. PVT. LTD. VS SHREE
330/2022 [SHYAM SURAKSHA
UDYOG AND ORS.

06.04.2022 [08.03.2022




ofDate o
Registration Electronic
Service o

Petitioner Name VSAdvocate Date
Respondent Name

Court District Case No.

CS (COMM.
INO.
330/2022

REVEX PLASTICIANS
PVT. LTD. VS SHREE
SHYAM SURAKSHA
UDYOG AND ORS.

06.04.2022

Process

08.03.2022

CS (COMM.)REVEX PLASTICIANS- 06.04.2022 [08.04.2022
INO. PVT. LTD. VS SHREE
330/2022 [SHYAM SURAKSHA|

UDYOG AND ORS.
CS (COMM.)WESTEND GREEN[- 01.04.2022  [08.04.2022
INO. FARM SOCIETY VS.
315/2022 KAPIL KUMAR & ANR.
CS (COMM.YWESTEND GREEN} 01.04.2022  |08.04.2022
INO. FARM SOCIETY VS.
315/2022  [KAPIL KUMAR & ANR.
CS (COMM.)VIRENDER SAHLOT | 08.09.2021  |08.04.2022
INO. VS ADITYA|
358/2021 [MONOHAR BHIDE
CS (COMM.)M/S. KMB PAPERSH 17.01.2022 [11.04.2022

INO.
109/2022

PVT. LTD. VS. M/S.
JSONS PRINTS INDIA
PVT. LTD.




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

MISC. DJ CANARA BANK VS. 04.02.2022  [18.04.2022
15 /2022  [GANESH

ENTERPRISES
IMISC. DJ JCANARA BANK VS. | 04.02.2022 [18.04.2022
15 /2022  [GANESH

ENTERPRISES
CS (COMM.)M/S. DIGIROVERS- 08.12.2021 [18.04.2022
INO. SOLUTIONS VS.
583/2021 |[AVINASH OJHA
CS (COMM.)M/S. MOHAN RAM| 24.09.2021 [18.04.2022
INO. TRADING P. LTD. VS.
399/2021 [M/S. GURU KRIPA

STORE
CS (COMM.)M/S. MOHAN RAM| 24.09.2021 [18.04.2022
INO. TRADING P. LTD. VS.
399/2021 [M/S. GURU KRIPA

STORE
CS (COMM.)UNION BANK OFr 26.03.2022 [18.04.2022
INO. INDIA VS. SHABNAM
301/2022 [PRAVEEN




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS (COMM.)KRIPA SHANKAR 03.03.2022  [18.04.2022
INO. SINGH VS.

260/2022 [AYURVEDA FARMS
INDIA PVT. LTD.

CS (COMM.)KRIPA SHANKAR
INO. SINGH VS.
260/2022 |[AYURVEDA FARMS
INDIA PVT. LTD.

03.03.2022  [18.04.2022

CS (COMM.)KRIPA SHANKAR
INO. SINGH VS.
260/2022 |AYURVEDA FARMS
INDIA PVT. LTD.

03.03.2022  [18.04.2022

CS (COMM.)KRIPA SHANKAR
INO. SINGH VS.
260/2022 |[AYURVEDA FARMS
INDIA PVT. LTD.

03.03.2022  [18.04.2022

CS (COMM.)YKRIPA SHANKAR
INO. SINGH VS.
260/2022 [AYURVEDA FARMS
INDIA PVT. LTD.

03.03.2022  [18.04.2022

CS (COMM.)YKRIPA SHANKARF- 03.03.2022  [18.04.2022
INO. SINGH VS.
260/2022 |[AYURVEDA FARMS
INDIA PVT. LTD.




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS (COMM.JANSHUMAN GUPTA 21.01.2022
INO. VS. REDICON|
114/2022  [INFRASTRUCTURE &
HOUSING P. LTD.

18.04.2022

CS (COMM.YANSHUMAN GUPTA
INO. VS. REDICON|
114/2022 INFRASTRUCTURE &
HOUSING P. LTD.

21.01.2022 18.04.2022

CS (COMM.JANSHUMAN GUPTA
INO. VS. REDICON|
114/2022 INFRASTRUCTURE &
HOUSING P. LTD.

21.01.2022 18.04.2022

CS (COMM.JANSHUMAN GUPTA
INO. VS. REDICON
114/2022  [INFRASTRUCTURE &
HOUSING P. LTD.

21.01.2022 18.04.2022

CS (COMM.)YTOUCHWOOD 31.03.2022  [18.04.2022

INO. ENTERTAINMENT
312/2022  [LTD. VS. SIGMA
TRADE WING LLP
CS (COMM.)TOUCHWOOD - 31.03.2022 [18.04.2022
INO. ENTERTAINMENT

312/2022  [LTD. VS. SIGMA
TRADE WING LLP




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS (COMM.YTOUCHWOOD 31.03.2022  [18.04.2022
INO. ENTERTAINMENT
312/2022  [LTD. VS. SIGMA

TRADE WING LLP

CS (COMM.TOUCHWOOD

31.03.2022  [18.04.2022

INO. ENTERTAINMENT
312/2022  [LTD. VS. SIGMA
TRADE WING LLP

CS (COMM.)STELLA INDUSTRIES
INO. LTD. VS. M/S. SPRAY|
446/2021  |[GRANCES PVT. LTD.

27.10.2021 20.04.2022

CS (COMM.)CANARA BANK VS.
INO. SUDARSHAN

357/2022

18.04.2022  [21.04.2022

CS (COMM.)JCANARA BANK VS.
INO. SUNIL KUMAR|
359/2022 [TANWAR

18.04.2022  [21.04.2022

CS (COMM.)CANARA BANK VS. | 18.04.2022  [21.04.2022
INO. RAJESH KUMAR
358/2022




ofDate o
Registration Electronic
Service o

Petitioner Name VSAdvocate Date
Respondent Name

Court District Case No.

CS (COMM.
INO.
356/2022

CANARA BANK VS.
AMJAD ALI

18.04.2022

Process

21.04.2022

CS (COMM.)M/S. PRAKASHI- 19.04.2022  [21.04.2022
INO. MASALA CO. P. LTD.
363/2022 [VS. DEVENDER KR,

CHACHAN
EX-COMM- [M/S. = 08.04.2022  |22.04.2022
02/2022 INFRASTRUCTURE

ADVISORS PVT. LTD.

VS. M/S,

FAIRWEALTH

HOUSING PVT. LTD.
CS (COMM.)H. T. MEDIA VS. UNIT} 23.08.2021  [23.04.2022
INO. 83 ADVERTISING
319/2021
CS (COMM.)YH. T. MEDIA VS. UNIT} 23.08.2021  [23.04.2022
INO. 83 ADVERTISING
319/2021
CS (COMM.)H. T. MEDIA VS. UNIT} 23.08.2021  [23.04.2022

INO.
319/2021

83 ADVERTISING




ofDate o
Registration Electronic
Service o

Petitioner Name VSAdvocate Date
Respondent Name

Court District Case No.

CS (COMM.
INO.
367/2022

NFRIEGHT MOVERS
P. LTD. VS. WINSOME
YARNS LTD.

20.04.2022

Process

23.04.2022

CS (COMM.)UNFRIEGHT MOVERSF 20.04.2022 [23.04.2022
INO. P. LTD. VS. WINSOME|
367/2022  [YARNS LTD.
CS (COMM.)PNB VS. CHET RAM| 21.04.2022  [23.04.2022
INO. MEENA
368/2022
CS (COMM.)PNB VS. CHET RAM| 21.04.2022  [23.04.2022
INO. MEENA
368/2022
CS (COMM.)CANARA BANK VS. | 22.04.2022 [25.04.2022
INO. FIDELITY
374/2022  [INFRASTRUCTURE

AND DEVELOPMENT
CS (COMM.)CANARA BANK VS. | 22.04.2022 [25.04.2022
INO. FIDELITY
374/2022  [INFRASTRUCTURE

AND DEVELOPMENT




Date ofDate o
Registration Electronic
Service o

Petitioner Name VSAdvocate
Respondent Name

Court District Case No.

CS (COMM.
INO.

374/2022

CANARA BANK VS.
FIDELITY
INFRASTRUCTURE
AND DEVELOPMENT

22.04.2022

Process

25.04.2022

CS (COMM.)MATRIX GUARDTECH 01.04.2022  [26.04.2022
INO. P. LTD. VS. MIST
314/2022  [DIRECT SALES
CS (COMM.)T. V. TODAY £21.02.2022  [26.04.2022
INO. NETWORK VS.
232/2022 [PROFILIAD MEDIA P|

LTD.
CS (COMM.)TAPINDU - 06.01.2022  [20.04.2022
INO. 93/2022[EDUCATIONAL

SOCIETY VS. YES

BANK LTD.
CS (COMM.)YM/S. DELHI CABZ- 02.03.2022  [20.04.2022
INO. AND SERVICES VS.
o51/2022 |RAHEJA DEVELOPER

PVT. LTD.
CS (COMM.)M/S. DELHI CABZ- 02.03.2022  [29.04.2022

ILD. DISTRICT]
JUDGE (COMM.)-
03

INO. AND SERVICES VS.
251/2022 [RAHEJA DEVELOPER
PVT. LTD.
11 [SH. SANJIV JAIN,NEW DELHI |NIL




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

H. PREM KUMAR
HARTWAL,
ISTRICT JUDGE
(COMMERCIAL
COURT)-01

13 [|SH. VINAY KUMAR[SOUTH CS(COMM)4|A&B PROMOTER PVTJ/RAM SINGH [20.12.2021 01.04.2022
ANNA, 25/2021 LTD. VS VIJAY KR|
ISTRICT JUDGE SRIVASTAVA
(COMMERCIAL
COURT)-02

OMP(I) TOYOTA FINANCIALRAHUL 25.03.2022  |04.04.2022
(COMM)329 [SERVICES INDIA LTD.,BHARDWAJ
2022 VS NIRMALA|

SARHADI

CS(COMM)1 [SYNDICATE BANK VSK.N. PANDEY /}11.07.2019 04.04.2022
41/19 AMIT SATISH ANANDNIDHI
AND ANR. PANDEY




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

CS(COMM)1|ROLI MEHRA VS 07.02.2022  [08.04.2022
11/22 UNISON RANJAN

ADVERTISING

PRIVATE LTD. AND

ORS
CS(COMM)1M/S. CEE DEE AAR[MRAN KHAN [08.02.2022 [12.04.2022
12/22 KAY AND CO. VS M/S,

AARI CASE INDIA PVT,

LTD.
CS(COMM)1 ICICI BANK LTD. VSDEEPAK 26.02.2020 [13.04.2022
29/20 MEERA DEVI KAUSHIK
CS(COMM)1|ICICI BANK LTD. VSC.PARKASH [10.02.2022 [13.04.2022

22 /22

HARTHAR TRIVEDI




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM)1 [ICICI BANK LTD. VSC.PARKASH [10.02.2022 [13.04.2022
21/22 VINOD KUMAR
CS(COMM)2[HERBALIFE S.K. BANSAL [22.09.2020 [16.04.2022
57/2020 INTERNATIONAL INC|

VS HERBALIFE

HEALTHCARE PVT,

LTD. AND ANR.

CS(COMM)1 [INDIAN BANK V/SR.K. SINHA 05.01.2021 16.04.2022
0/2021 BABBAN HOME,
APPLIANCES

CS(COMM)1 [SYSTEMAIR INDIASUNIL KUMAR/17.02.2022  [16.04.2022
39/22 PVT. LTD. VS SAISHARMA
COOLING POINT PVT,
LTD.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

CS(COMM)2|SIDDHARTH NEWARISUBHASH 05.04.2022  [18.04.2022
o5/22 VS. WWHITECHAWLA

METALLIC AND ANR.
CS(COMM)1 [CANARA BANK VSANSHUMAN [09.02.2022 [18.04.2022
15/22 RAM SUNDER SRIVASTAVA
CS(COMM)1|CANARA BANK VSANSHUMAN [09.02.2022 [18.04.2022
14/22 PRINCE JEWELLERSSRIVASTAVA

AND ORS.
CS(COMM)2(IDBI BANK VSDEEPAK 26.08.2021 [18.04.2022
82/21 SANTOSH KUMARIVERMA

AND ANR.




Court

District

Case No.

CS(COMM)8

Petitioner Name VS
Respondent Name

Advocate

MR. DEEPAK KUMARNIMESH CHIB

Date

Registration Electronic

20.02.2021

ofDate

Service
Process

19.04.2022

(o)

(o)

LTD. VS. BALLS AND
CYLPEBS LTD. AND
ORS.

7/2021 GORAIN VS. MR|

SHESHPAL SINGH
OMP(COMMIARSH ASSOCIATESKUMAR 14.01.2022 19.04.2022
)4/22 PVT. LTD. VSBHAWANI

AHLUWALIA SHANKAR

CONTRACTS (I) LTD.
CS(COMM)4M/S. SUKH SAGARPRAVEEN 13.01.2022  [19.04.2022
2 /22 SILK AND SAREE VS/KUMAR

M/S. HARI OMIAGGARWAL

TEXTILE
CS(COMM)1 [NEWAR CARBONSSUBHASH 05.03.2022  [19.04.2022
79/22 AND CERAMICS PVT/CHAWLA




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

OMP(COMM|MR. AISHWARYAVVIBHOR 11.04.2022 21.04.2022
)17/22 PANDEY AND ANR. VSVERDHAN

[TFL FINANCE LTD.
CS(COMM)4|STATE BANK  OFSUNIL 08.12.2021  [21.04.2022
09/21 INDIA VS. M/S. SAISEHRAWAT

POWER CONTROLS
CS(COMM)2(SH. SHAILESH SINGH[TUSHAR 24.03.2022 [22.04.2022
03/22 VS M/S. KBPL INFRASPARASHAR

PVT. LTD.
CS(COMM)2[I[FFCO-MC CROPSHUBHAM 31.03.2022  |25.04.2022
16/22 SCIENCE PVT. LTD. VSSAIGAL

POLBA SAMABAY|

KRISHI UNNAYAN|

SAMITY LTD.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

CS(COMM)1|CANARA BANK VSANSHUMAN [25.02.2022 [25.04.2022
52/22 HARBHAJAN SINGH |[SRIVASTAVA
CS(COMM)1 [CANARA BANK VSANSHUMAN [|25.02.2022 [25.04.2022
51/22 KUMAR GYANDEOSRIVASTAVA

AND ANR.
CS(COMM)1[M/S. C.P. WORLDARVIND 14.02.2022  [25.04.2022
28/22 LINES PVT. LTD. VSCHADHA

M/S. AVANTIKA|

ELCON PVT. LTD.
CS(COMM)3|PNB VS SH. SARJEETIRANJANA 01.10.2021 25.04.2022
35/21 SINGH GADWAL ANDPATHAK

ANR.




Court

District

Case No.

CS(COMM)4

Petitioner Name VS
Respondent Name

IFFCO-MC

Advocate

CROPSHUBHAM

Date

Registration Electronic

08.12.2021

ofDate

Service
Process

25.04.2022

(o)

(o)

FINANCIAL SERVICES|
INDIA LTD.

12/2021 SCIENCE PVT. LTD. VSSAIGAL

LALGANJ SAMABAY|

KRISHI UNNAYAN|

SAMITI LTD.
CS(COMM)4[IFFCO-MC CROPSHUBHAM 06.12.2021  [25.04.2022
06/21 SCIENCE PVT. LTD. VSSAIGAL

M.P. KISAN BAZAR
OMP(COMM|GOLDEN SAFAR PVT./KUNAL 07.08.2021  [|25.04.2022
.)49/21 LTD. VS TOYOTACHATTERJI

FINANCIAL SERVICES

INDIA LTD.
OMP(COMM|GOLDEN SAFAR PVT.,KUNAL 07.08.2021  [|25.04.2022
.)48/21 LTD. VS TOYOTACHATTERJI




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

OMP(I) TOYOTA FINANCIAL 11.04.2022  [27.04.2022
(COMM)403[SERVICES INDIA LTDJJANGRA

22 VS SOURAV VERMA
OMP(I) TOYOTA FINANCIAJRAJESH 11.04.2022  [27.04.2022
(COMM)404[SERVICES INDIA LTDJJANGRA

22 VS DADAN KR,

PANDEY

OMP(I) TOYOTA FINANCIALRAJESH 11.04.2022 27.04.2022
(COMM)405[SERVICES INDIA LTDJJANGRA

22 VS SAHIL MALHOTRA
OMP(I) TOYOTA FINANCIALRAJESH 11.04.2022 27.04.2022
(COMM)406[SERVICES INDIA LTDJJANGRA

22

VS AJAY JAIN




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

OMP(I) TOYOTA FINANCIAL 11.04.2022  [27.04.2022
(COMM)407[SERVICES INDIA LTD.JJANGRA
22 VS RAMESH

CHANDRA SINGH
CS(COMM)1 [TOMAR ELECCTRICALJR.S. SASAN 26.02.2022 [28.04.2022
59/22 VS WITS INTERIOR

PVT. LTD. AND ORS.
CS(COMM)3|PNB VS SUDHIRARUN KUMARJ14.12.2020 28.04.2022
87/20 KUMAR SHUKLA
CS(COMM)8|OUTLOOK SETU NIKET [25.01.2022  [28.04.2022
2 /22 PUBLISHING INDIA

PVT. LTD. VS SHARDA|

INSTITUTIONS AND

ANR.




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM)1|M/S. BIHARI LALKAPIL YADAV [25.02.2022 [29.04.2022
57/22 DEVI PRASAD AND

COMPANY VS M/S|

MOHIT TRADERS

CS(COMM)1(M/S. BIHARI LALKAPIL YADAV [25.02.2022 [29.04.2022
58/22 DEVI PRASAD AND
COMPANY VS M/S|
BIHARI

CS(COMM)1|[EMU LINES PVT. LTDJUDAY KUMAR [02.03.2022  |29.04.2022
71/22 VS SUKRA LOGISTICS

14 |[VACANT COURTSOUTH-EAST|NIL
OF SH. RAJ
UMAR

HAUHAN, LD
ISTRICT JUDGH

(COMMERCIAL-
OURT), SOUTH/
T, SAKET]

OURT




15

Court

VACANT COURT
OF MS. RAJ RANI|
ITRA, DISTRICT]
UDGE (COMM-
2), SOUTH EAST
ISTRICT, SAKET]

District

SOUTH-EAST

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate o

Registration Electronic

Service o
Process

- 180/2022

M/S SLY INDUSTRIES

DWIVEDI

OURTS, NEW,
ELHI
16 |SH. SANJAY|EAST INIL
SHARMA-I
17 [VACANT COURTNORTH- INIL
OF MS. SARITAEAST
[BIRBAL, DISTRICT]
JUDGE,
(COMMERCIAL
ICOURT)
(w.e.f- 20.07.2021)
18 [MS. NIVEDITA[Shahdara CS(COMM) [BALAJI FOODS VSAMIT TOMAR [22.02.2022  [11.04.2022
ANIL SHARMA —137/2022 [M.G. FOOD
PRODUCTS
CS(COMM) [M/S EASYRIPANJUJ GOEL [04.03.2022  [21.04.2022
—138/2022 [PLANNERS VS M/S
ISHITA HOLIDAYS
CS(COMM) M/S MAHALAXMI VSSAGAR 07.03.2022  [26.04.2022




Court District Case No.

CS(COMM)
- 181/2022

Petitioner Name VSAdvocate
Respondent Name

M/S MEENAKSHI V.
M/S BHARAT MILAP &
ORS

AJOJ
SHARMA

Date

ofDate o

Registration Electronic

07.03.2022

Service o
Process

28.04.2022

CS(COMM)
- 191/2019

ANUPAMADRESS

NIKE INNOVATE VSPRIYA

NAGPAL

21.09.2022

b5.04.2022

CS(COMM)
- 192/2022

ANUPAM DRESS

UNDER URMOUR VSPRIYA

NAGPAL

21.09.2022

5.04.2022

CS(COMM)
— 155/2022

AGILENT

STANDARA
ANALYLICEL
LABORATORY

SAURABH

TECHNOLOGIES  VSKUMAR

02.03.2022

>3.04.2022

CS(COMM)
— 336/2020

M/S RAKA

SOFTEL PVT. LTD

NITISH

ELECTRICALS VS M/SKUMAR

SINGH

16.07.2018

26.04.2022

CS(COMM)
- 187/2022

MR HARDESH KUMAR|

MI ELECTRICAL VSRAKESH

GUPTA

11.03.2022

28.04.2022

CS(COMM)
- 422/2022

ATS BUSINESS VS PRV
ALLOYS

NEERAJ
KUMAR JHA

27.04.2022

>7.04.2022




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

S. SUKHVINDER|Shahdara

>0 [SH. GURDEEPNorth-West |[NIL
SINGH, DISTRICT]
JUDGE

(COMMERCIAL)

21 |MS. BARKHA North INIL

GUPTA, DJ(COMM)

b2 |[VACANT COURTSOUTH NIL
OF SH. HARISHWEST
[DUDANI, DJ|
(COMMERCIAL)

Total 100




	Form-3

